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pecple? Can he give ug some idea
whether with thig increase in the
Railway Protection Force there has
been any proportionate decrease in
the claimg on account of pilferage?

SHRI MOHD., SHAF] QURESHI:
This is not correct to say that a large
number of RPF people are involved in
thefts and pilferages. There have bcen
Some cases, bhut the number is not very
big. Hardly 300 to 400 cases have
been detected so far

So far as the olher qucstion of an -
crease 1n the expenditure on the RPF
smre 1974.75 is concernad, 1 may state
thot there have been on Account Pay-
menis made to RPF and six instal-
meats of D.A, were given to staff dur-
ing the said year. One Battalion ot
Railway Protection Force has bLeen
returned from Assam to Railways on
10-3-1974. Therefore, there has been
scine nise in the expenditure.

The number of claims has come down
censiderably in terms of payment al-
th 1gh prices of certain commociites
h>.2 gone up. There 1s a lit'le citlere-
n o in amount also Tha payment is
lee  The number of cases i1s much
lese as compared to the previous year.
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SHRI M M. PATEL. Smnce it 15 a
fact that the Railway Protection Force
ifself 15 alt times involved iun these
malpractices, we have also to ensure
that 1t functions honestly and eflicient-
ly, has the Radways got some kind of
mobile inspection iorce to see that the
RPF & Securily force function proper-
iy and are carrying on their dutles
efficiently?

SHR1 MOHD SHAFI QURESHI:
Every lorce which 1s there to protect
the railway properly or the security
force 1s being exammed by the sendor
officers and there 1s a regular watch
kept by the senior ofticers on the func-
tioning ot this force.

Strategy for Oil Exploration

#207. SHRI RAGHUNANDAN LAL
BHATIA; Will the Minister of PETRO-
LEUM be pleased to state:

(a) whether his Ministry is consl_-
dering a long term strategy for oil
exploration;
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(b) whether the strategy would aim
at increasing indigenous production of

erude; and
(¢) of so, the broad features there-
of?

THE MINISTER OF PETROLIEUM

(SHRI K. D. MALAVIYA): (a) Yes,
Sir.

(b) Yes, Sir.
(¢) Government Intend to strengthen

and develop, to the maximum extent
possible, the agencies responsible for
the exploration and production of crude
oil from indigenous sources The
agencies are:—ONGC whose sphere of
activity extends to the whole of the
country including the off shore areas
and Oil India Limited which Operates
in Assam and Arunachal Pradesh. Ex-
cept for Bombay High and the adjoin-
ing areas, Government also intend to
utilige the services of surh foreign
firmg and agencies as can play a part
in the discovery and prnduction of oil
in our off-chore areas.

SHRI RAGHUNANDAN LAL
BHATIA : 1 know wha{ are the names
of the foreign firms and agencies which
are engaged in this task?

SHRI K. D. MALAVIYA . There are
three international oil companies which
are engaged in this task of search for
oil. There are these areas. One is the
Bengal-Orissa basin. There is the
carlsberg India Group which is engag-
ad therc. Then you have got the Cau-
very Basin. There is the Asamera
Group for this and this is supplement-
ed with our help. Then you have got
the Reading Bates Group for Kutch
mrea.
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SHRI BISWANARAYAN SHASTRI:
The Mimnister has stated that ONGC
and Oil India are engaged in explora-
tion in Assam. May I know which
part of Assam is given? [ think it is
not entire Assam which is given to
Oil India. Secondly, Str, what is the
percentage of the contribution by Oil
India and also the ONGC 1o the produc
tion of crude in India?

SHRI K. D. MALAVIYA: The pro-
duclion of Oil India of crude oil is
slightly more than 5 mullion tons out
of the total of 7 million tonnes, which
is increasing. The area where the Oil
India is gearching for oil is substantial-
1y, more or less totally. in Assam, buf
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Assamn areas have also been thrown
open for Oil and Natural Gas Commis-
sion. In Arunachal also il was dis-
covered: In Bora pila in Nagaland,
ONGC has searched and successfully
found a small oil field.
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SHRIMATI T. LAKSHMI-
KANTHAMMA: Sir, there have some
parts which hagve been developed; there
are other paris where they have re-
sources and surveys also were conduct-
ed and oi]l was also available but those
parts are not yet developed. I want
to know whether Government would
consider the balanced development of
these areas whether in South or
North oil is quite possible after survey
for ihe exploration of oil. But, the
excuse given was that there was lack
of drilling machinery. I want to know
whether this deficiency has been met
in regard to Andbra Pradesh where
there js a report of Soviet Study team
for exploration of 0. (il is avsilable
or oil could be founi in the Godavary
Krishna basis. If so, will the hon.
Minister. ...explain why that hag not
beeyn, developed,

SHRI K, D. MALAVIYA: Can the
hon. Member specify that area?
Whether in South or North if oil is
reported to be available, then we shall
not lose any time in rushing to that
place and get the dnilling machinery
and produce oil there. I am not aware
of any place where oil is availabfe.
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SHRI RAJA KULKARNI, As a
longterm strategy in oil, it is always
necessary to maintain a particular
specific ratio between the area of prov-
ed reserves and the area to be taken
for exploration, drilling and produc-
tion of oil. May we know whether
from the Minister as a Jong-term stra-
tegy, India has established a particular
ratio between these two areas and
whether this ratio hag been maintained
when the production activities bave
been speeded up and whether the re-
serves are also increasing or not along
with increasing production activities
with & view to maintain ratio.

SHRI K. D, MALAVIYA: The hon,
Member is perhapg trying to link up
the two kinds of geological probability
of finding oil in an area and when once
some vil reserves are indicated, them
by projecting ihe figures by computeri-
sation with the possibility of finding oil,
we know that there could be so much
of oil. Such an exercise has always
been made. But, unfortunately, every
{ime such forecast or estimation by pro-
jection of figures do not succeed. But,
whether there is proved crude we know
what amount of oil has been produced
from the crude. After a lot of search
and drilling is done in the proven area
if oil is found then there is not s» much
to be done there excepting to produce
oil and taking it to refineries.

SHRI INDRAJIT GUPTA: Sir, in
view the fact—I believe we still are
requiring to import 14 or 13 million
tonnes of crude every year—tha! the
question of indigenous production has
become crucial, may we know from the
hon. Minister what are spe:iiically the
continuing constraints apart from short-
age of financial resources that come in
the way of our not becoming self-
reliant in the field of actual explora-
tion of vil or finding of 0il? Is it due
to the shortage of equipment or short-
age of technica]l know-how or shortage
in the qualifieq personmel? 1f o0, what
has been done in removing these con-
straints also within a planned period?

SHRI K. D. MALAVIYA: In
my personal opinion, the only notice-
able constraint is the time factor.
After all even if we know and identify
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a certain area by geo-s-ientific methods
that oil could be found out here, it
takes time to arrange for drill It
takes time to drill and produce oil, test
- jt and establish the quantity. That
jtgelt takes, in my opinion, about three
years. It takes three years to discover
the oil and after that annother three
years to produce the oil—the world re-
cord is that about 50 or 70 months
should be given to an area where oil
has been indicated.

SHRI INDRAJIT GUPTA: My ques~
iion is this. What are the things which
prevent us from doing that—how long
are we to go on depending on foreign
sources?

SHRI K. D. MALAVIYA Obviously,
we have to depend on import of oil
every time. If I could get the money
and resources and know-how and all
that and the hardware that 1s required.
then it will take wus fifty or sixty
months to become self-sufficient.

Contract between Integral Coach
Factory and Hindalco

+

*211 SHRIMATI PARVATHI
KRISHNAN:
DR. RANEN SEN:

Will the Minister of RAILWAYS
be pleased to state:

(a) whether the authorities of the
Integral Coach Factory had entered
into a contract with Ifindalco, a Birla
ﬁm}, in 1972 for aluminium rolled
plal_n sheets to manufacture coaches
during the years 1973 and 1974,

(b) if so, whether Hindalco had
completed supplies by December 31,
19’;3 as stipulated in the contract;
an

(¢) if not, the facts thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWA\S (SHRI
MOHD. SHAFI QURESHI), (a) to (c).
A statement is laid on the Table of
the Sabha.

(a) No, Sir. ICF entereq into con.
tract with M/s. Hindalco on 26-3.1973
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for supply of approximately 309 tonnes
of 4 sizes of aluminium sheets at the
controlled prices subject to variations
ag per Aluminium Conrtol Order (1970)
and other statutory levies.

(b) and (c). No, Sir, Although the
contractual ferms gave a longer deh-
very period, the firm was requested to
improve upon the delivery and comp-
lete the order by 31-12-73. The firm
supplied 92 tonnes by 31-12.73.

SHRIMATI PARVATHI KRISHNAN:
May I know what were the terms of
the contract in regard to the per month
delivery of the alumin.um sheets and
whether there was, any delay in that
delivery and as a result thereof how
far the production of the coaches
affected?

SHR] MOHD SHAFI QURESHI:
The dellvery conditions stipulated in
the purchase order for the four items
placed on the HINDALCO were that
in the case of item No. 1 the delivery
will commence after two months from
the receipt of order. As regards items
2——4 the delivery would commence at
the rate of 5 to 10 1aatric ionnes per
month within five to six months of the
receipt of order. Actually in 1973-74
the production of roa~hes in the ICF
was 750 coaches and in 1974-75 the
production remained at the targeited
Jevel of 570 coaches. So, this did not
affect the production of coaches in the
ICF.

SHRIMATI PARVATHI KRISHNAN:
May I know whelher because of the
delayed delivery any loss has been in-
curred by the ICF and whether any
investigation is being made. Were
there any penalty clauses and whether
they were acted upon and also whether
the files happened fo b2 missing in
regard to this contract?

SHRI MOHD. SHAFI QURESHI:
Actually the order was placed on the
firm for 308.909 matric tonnes. The
balance quantity outsianding as on
15-7-1975 was 88.664 metric tonnes.
The date 15-7-1975 is crucial because
the Government of India revoked the





